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with conviction. In his death we deeply | been new developments with regard to China

mourn the loss of an esteemed colleague.

I shall now request Members to stand up
and observe a minute’s silence as a mark
of respect to the memory of Shri G.P. Soma-
sundaram.

(Hon, Members then stood in silence for one
minute).

Secretary will convey to the members of
the bereaved family our deep sense of sorrow
and sympathy.

SHRI G. A. APPAN (Tamil Nadu}: Mr.
Chairman, Sir, as he was a sitting Member
and a revered Member of this House I request
the House and the Chair to please adjourn
the House for the remaining portion of the
day.

MR. CHAIRMAN: That is not the prac-
tice, Mr. Appan.

Now, Calling Attention.

—

CALLING ATTENTION TO A MATTER OF
URGENT PUBLIC IMPORTANCE

CONTINUED U.S. ARMS SUPPLY TO PAKISTAN
AND IMPLICATIONS THEREOF

SHRI BHUPESH GUPTA (West Bengal):
Sir, before T take up this thing, I should
like to have your direction. This question
was discussed in the other House during the
period when we were not in session as a
regular debate. Now, Sir, just a discussion on
Calling Attention is not adequate. May I
suggest therefore that this Calling Attention
be transformed into a motion for discussion
rather than a mere calling attention? As
you know, Sardar Swaran Singh made a
statement in this House but we could not
discuss it because the same day we adjourned.
The other House discussed it and a lot of time
was given to it and I do not see why we should
not also get an opportunity for a thorough
discussion on his statement and subsequent
developments. Therefore my request to you
is that this Calling Attention should, as we
have done in the past, be transformed into
a motion for discussion.

SHRI GODEY MURAHARI (Uttar
Pradesh): Sir, I also support the contention
of Mr. Bhupesh Gupta. Several things have
taken place in the last few days; major events
have taken place as far as the world is con-
cerned and we should have a full-dress debate
on all these issues. As far as the United
States and Pakistan are concerned there have

also and therefore it would be in the fitness
of things that we have a full discussion and
not just this Calling Attention.

MR. CHAIRMAN: I follow.

SHRI KRISHAN KANT (Haryana): We
should have the Calling Attention plus a
debate also. This Calling Attention should
be gone through and we should also have a
debate.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF

SHIPPING AND TRANSPORT/G8®1T F10

faamt @t Ataga Wit afcaga daem &
A Al (SHRI OM MEHTA): Let this be
gone through and then we will try to find some
time for a short duration discussion.

SHRI NIREN GHOSH (West Bengal) :
What is ‘some time’? We must have it today.

SHRI BHUPESH GUPTA: 1t is not a
question of finding some time; it should be
done as soon as possible, today or tomorrow.

SOME HON. MEMBERS: No, no.

SHRI BHUPESH GUPTA: You see it
can be easily done today. The subject of the
Calling Attention is the same; it can be con-
verted into a motion for discussion as had
been done in the past. Why again go through
all this?

MR. CHAIRMAN: I want to make one
suggestion. I suggest that after the Bills are
disposed of, this may be taken up as a Short
Duration Discussion today.

THE MINISTER OF EXTERNAL

AFFAIRS/fa3% #3t (SARDAR SWARAN
SINGH): T would crave the indulgence of this
House because the Demand relating to the
Ministry of External Affairs is coming up for
discussion in the other House today. These
dates are already fixad and both today as well
as tomorrow I will be busy in the other House.
I do not want to come in the way of your
decision for arrarging a Short Duration
Discussion. But 1 will not be available
today and tomorrow.

SHRI BHUPES®I GUPTA: If he is not
here, there is no point. I understand the hon.
Minister will not be replying to the debate in
the other House today. He will be only listen-
ing to the dzbate. It is important for him
to listen to the speeches, 1 agree. ...
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SHRI NIREN GHOSH: The Bills that
are there are regarding G.jrat and Punjab.

SHRI BHUPESH GUPTA: I suggsst that
this be discussed today as the hon, Minister
will not be replying in the other House today.

SHRI OM MEHTA: It is entirely for
the House to decide.

SHRI BHUPESH GUPTA: The calling
attention should come. I beg to call the atten-
tion of the Minister of External Affairs to the
continued arms supply by the Government
of U.S.A. to Pakistan and the implications
thereof.

MR. CHAIRMAN : Mr. Gurupadaswamy
wants to say something.

THE LEADER OF THE OPPOSITION
(SHRI M. S. GURUPADASWAMY): T just
want to say that today may not be utilized for
a general debate on this issue. I would like
that a separate day may be fixed for this.
This motion, as hehas startedit, may be gone
through, but the general cuestion may not be
taken up today.

MR.CHAIRMAN : That will be consider-
ed. In the meantime this will go on.

SHRIBHUPESH GUPTA : 1havealready
called his attention.

[MR. DErUTY CHAIRMAN ini the Chair]

SARDAR SWARAN SINGH: Sir, I regret to
inform the House that since the issue of ship-
ment of American arms to Pakistan was discus-
sed last in this House, thers has been no change
in U.S. policy. On the coatrary, it has come
to our notice that U.S. Military equipment
still in the pipeline for delivery to Pakistan
may be even more than has been publicly
admitted by the U.S. Government, While
the U.S. State Departma:nt spokesman men-
tioned on July 8, 1971 that the average appro-
ximate annual figure for the last five years of
supply of arms to Pakistan has been in
the order of § 10 to 15 million, Serator
Church quoted an estimated figure of $35
million, in raspsct of mil tary equipment still
in the pipeline. We have reason to b:lieve
that his figure is nearer to the corrcct one.
In any case amounts in Dollars alone do not
give a correct picturs. As w2 know, Pakistan
has been ia the past obtaining equipmsant from
Certain goveramantal sourcas at throw-away
prices. Spars parts whic1 may cast very little
can reactivate deadly weapons.

I would like to assure the Houss that our
views on the supply of arms to Pakistan have
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been conveyed in unequiocal terms to the
United States Government, We have ex-
plained to them the adverse impact it could
have on the peace and stability of the sub-
contineat. It could have an impact on Indo-
US bilateral retations as well. It is surprising
that the US Government which has bez=n coun-
selling restrai 1t to us should have itself taken
a measure which will aggravate the situation.

The supply of arms by any country to
Pakistan in the present context amounts to
condonation of genocide in Bangla Desh and
encouragement to the continuation of atro-
cities by the military rulers of Pakistan. It
also amounts to intervention on the side of the .
military rulers of West Pakistan against the
people of Bingla Desh.

SHRI BHUPESH GUPTA: We have
been very carefully following the statement
made by the hon, Minister apart from what
has appeared in the newspaper from the side of
the United States of America. I must say that
we remain disappointed by the manner in
which the hon. Minister has reacted to these
things. Sir, first of all, even now he has said that
tha supply of arms to Pakistan in the present
situation is a condonation. Hs would never
uss the word ‘abztnant’. Yet, Sir, arms are
baing supplied for the act of committing the
crime of genocide there and the UsA is acting
as the principal in ths s2cond dagres in aiding
that gznocide and still, he says, it is ‘condona-~
tion’. I am surprised that the Government
does not have the courags to say that itisa
direct help and abetment to the criminal act of
genocide, It is a violation of the International
Convention on Genocide, the UN Charter
and the Iluman Rights Charter, thereby
making the US guilty of violation of these
International laws. Sir, now what is the assess-
ment of the Goverament, political, military
and otherwise, of the present step by the United
States of America of the supply of arms
in the present situation to Pakistan ? That
assessment has not been made. Sir, is it not a
fact that since the US-Pak military pact was
signed in 1954, just with a view to facilitating
the ouster of the Fazlul Haq Government
after the East Bengal Elections~—a Government
of which Sheikh Mujibur Rahman was also
a Minister——US military hardware worth
about 2500 million dollars nearly Rs. 2000
thousand crores—have beea sent to Pakistan ?

Is it not a fact that even though there was
a so-called embargo at the time of Indo-
Pakistan War in 1965 the US were still supply-
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ing arms through Iran, Turkey, West Germany
and other countriess of the CENTOQ and the
NATO in order to replenish the armaments
of the Pakistani forces? Sir, in the present
situation we find that it has been continuing
ever since 1966; now it has been stepped up.

In today’s newspaper we read that the
Padma is carrying cannons also, not merely
spares and other things. In this connection,
I should like'® know the policy of the Govern-
ment. He has said, 35 million dollars in the
pipeline, as one of the Senators has stated.
It is much more. But the significant part of
it he has not mentioned. Now, it is known
that these things are not part of “slippags”
an American expression, or ‘bureaucratic
bungling’, another American expression. The
supplies arc being made on orders from Presi-
dent Nixon himself. This is what has been
disclosed in the American Senate by the
Senator from Idaho, and it has not been since
denied. In fact, the State Department has
more or less admitted that President Nixon’s
orders ara responsivle for the supply of these
arms. Arms are being given to Pakistan at
throw-away prices. It is no price at all. It
is a nominal price. It is like a director getting
a salary of Re. 1 per month. It is like that.
Arms have been gifted to Pakistan by the
Americans. In such a siwation, [ should like
to know what is the policy of the Govern-
ment. Is it not a fact taat it is an ab:ztment
of the genocide there and, apart from that,
provocation of war against India? And with
the supplies of arms ariiving at the Bangla
Desh borders, we find bellicosity on the part
of the West Pakistan troops risiag every day.
I come from Calcutta, everybody is saying
that as Pakistan is getting arms fcom the US,
the troops on the other side aie being more
and more b:llicose and developing prosocative
action iaclading shell-fire into our territory.
This is happening, Sir. I am a little surprised.
Here, the hon. Muinister made a statement in
which he has made an assessment of the United
States thing, What he has said here is rather
inteiasting—

“As a result of my talks with the Govern-
ments of countiies visited by me, the {ollow-
_ ing areas of agieement emerged:

(1) That there could be no Military
solution and all Mitary action in East
Bengal must stop immediately.”

On your arrival here you told Parliament,
we were told, that America is giving more
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arms for the continuance of the military
action,
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The second item of area of agreement is—
“(2) That the flow of refugees into India
from East Bzngal must stop immediately.”

The next day the Americans madz it known
that arms will go and that they were justified
in supplying the arms.

That does not stop the flow of refugees.
It iacreases the flow of refugees. Yesterday
I found out in Caicutta that the refugees in
We .t Bengal are coming at the rate of 30,000
per day even now.

The third item, according to his statement,
is that conditions must be created for the
return of refugees. Are the Americans creat-
ing conditions for the return of the refugees
by giving arms to butcher Yahya Khan's
Mittary junta?

The fourth ite n in his stat nentis political
solution. The other day a statement was made
here in this House and on the 28th June Mr,
Yahya Khan made his broadcast and he told
the world the kind of solution he wants. I
do not wish to go into this thing. Even after
that, the Americans made a special point to
maXke it known to the world what kind of
things they were sapplying to Pakistan. Is
that the way a political solution would be
found?

The fifth item is that the situation is
froaght with grave danger to the peace and
security, Now Amecrican arms are coming to
maintain peace and security here. Now what
is the remzdy for us? Here is the statement
of the Minister made in this House. We will
have our full say when a full-dress debate
takes place. But the hon’ble Minister was
m'sleading the Hovse. He hasno business
to tell us that Ame:jca has come to this kind
of agreement. If he has the courage he
should declare that he has been bluffed
and swindled by the Americans.

Sir, what is more shocking is that along
with the stalement he made on the 25th of
June, the spokesman of the State Department,
immed ately follow ng their meeting, issued
a siatement wh:ch did not warrant what the
Min ster sa d in Parl ament here. Therefore
I charge the Government with some kind of
cona vance, with having no courage to speak
to the Americans that they are endangering,
the peace and security of this region. I should
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like to know why even now he is not saying
that this is an act not only for the suppression
of the struggle of the people of Bangla Desh,
but the arms supplies are meant against India
also. It causes jwar provocation. It is
provoking the West Pakistani troops to start
military actions. Provocations are coming
from the other side of our borders, Therefore,
whereas his assessment is neither a political
assessment nor an economic assessment, the
Americans are giving so rauch aid. (Time
bell rings.) 1 am finishing.

The Government should rectify its position.
I would urge upon the Government to deve-
lop a little courage and not just be led by the
brief given by Mr. LK, Jha who is a thorough
unfit as our Ambassador in the United States
of America. His performance makes it clear
that he has totally failed to serve the national
interest there. On the contrary, 1 believe,
Sir, he has been instrumental in misleading
the hon’ble Minister. The hon'ble Minister
is making a statement which he made on his
return from the United States of America.
What is our Ambassador talking there? I
should like to know why you are spending so
much money in the United States of America,
Is it to get arms for Pakistan by the Americans
and then to be told in this manner that they
are helping the cause of peace? Therefore
I take a serious view of this matter. This
thing should be discussed. Mr. LK. Jha,
should be recalled straightaway for having
failed to carry out the limited responsibility
expected of him. This is number one.

Number two, the American action should
be declared as a hostile act towards India.
Our diplomacy and policy have failed. For
its warlike actions against India, its hostile
action against India, America should be
charged in the United Nations and outside
of helping the genocide, of violating the
Conventions, of violating the U.N. Charter,
of violating the Human Rights Charter and
creating tension in the Indo-Pak sub-continent,
These things should be done—not this kind of
wishy-washy, hanky-panky, ridiculous state-
ment that the hon. Minisier has made. These
are the demands I am making. Besides, I
do not know why the American Ambassador
was sent to Calcutta to meet the refugees.
Sir, I was ashamed when I saw a picture of
Mr. Keating meeting the refugees. Who
wllowed the American Ambassador to go there?

[RAJYA SABHA]
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| They are allowing Americans to take photo-
graphs of the Tripura airport, the Agartala
airport and so on. Do I understand that
when that country is responsible for helping
genocide, the envoy of that country should
be sent to theIndian border to meet the refugees ?
1 am surprised. The Ambassador should be
kicked out of West Bengal. I would ask the
people to kick him out. I would ask the people
of West Bengal to kick him outfgo kick him
in the street, when they have been behaving in
this manner.

It is an insult to our people. By supplying
arms to Pakistan, they are sending refugees
to West Bengal, and they are sending, with
the permission of the Central Government,
the American envoy here, Mr. Keating, to
go and put on airs as if he is sympathetic to
them. This is absolutely double-facedness
unworthy of a responsible Government. Ask
Mr. Keating not to go out of Delhi. You
can ask him to go back home, but certainly
you should not send him to West Bengal to
talk to the refugees as if they are being of
service to us. Never have I seen such a weak-
kneed policy. America is preparing West
Pakistani troops for war against India. We
are being told that anything may develop.
And the people who are supplying arms to
West Pakistan are being sent there to our
border in order to pretend as if they are our
friends, 1say, Sir, this policy has got to change.
I lodge my strong protest against the manner in
which the Government is handling matters with
regard to the United States of America. I
demand that a Cabinet meeting should be
held on this subject. The national sentiment
should be taken into account and proper pre-
paration should be made politically and dip-
lomatically to meet the challenge the United
States has flung against us. We are being
driven to the position of 1965, Pakistan is
being egged on to start war against our country,
We do not want war, We do not want armed
actions by India or military action of this type.
But certainly we want all help to be given to
the Bangla Desh freedom fighters. And
recognition must be given to Bangla Desh.
These two things should be done.

MR. DEPUTY CHAIRMAN : That will
be enough.

SHRI BHUPESH GUPTA : I am finish-
ing. I shall say more later. There is no sug-

gestion of any concrete action. What prevents
them from recognising Bangla Desh and giving
massive assistance to the freedom fighters,
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I should like to know. These points should
beclarified by the hon. Minister.

SHRI NIREN GHOSH : Sir, the Govern-
ment takes their services, but never listens
to their advice.

SARDAR SWARAN SINGH : We also
know the contribution of the party to which
. the hon. Member belongs, the Marxist Com-
munist Party.

Sir, in his characteristic and eloquent
manner, Mr, Bhupesh Gupta has unburdened
himself of everything that was on his chest
during this period when the Rajya Sabha
was in recess. In one speech, he has compressed
all his ideas, whether they relate to the present
Calling Attention Notice or otherwise. And
perhaps he has drawn very heavily upon the
brief which he has prepared for participating
in the general discussion and has made a
full-fledged speech.

SHRI BHUPESH GUPTA : On a point
of personal explanation, Sir. I left Calcutta
last midnight and this morning I saw the
Calling Attention Notice. This is an extempore
speech.

SARDAR SWARAN SINGH: You do
not require a written speech. It is in your
mind all the time.

SHRI NIREN GHOSH: I can testify
to what he said just now because I came in
the same plane,

SARDAR SWARAN SINGH : But you
did not come from the same place in Calcutta.

Sir, one way of dealing with his speech
would be to make a counter-speech, 1 have
to resist that temptation., I will, therefore,
try to answer specifically some of the sugges-
tions that he has made because he has not
asked anything from me. He has made
several suggestions and in a very forceful
manner.,

SHRI A.G. KULKARNI (Maharashtra):
Why don't you send him to America in the
place of Mr. LK. Jha ?

SHRI LOKANATH MISRA (Orissa):
He has asked for a Cabinet meeting.

SARDAR SWARAN SINGH : 1 would
like to answer his suggestions. First, he says
that our Ambassador Jha should be recal-
led. T am sorry I cannot oblige Mr. Bhupesh
Gupta. I must say, and I repeat what I had
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said on an earlier occasion, that Mr. Jha
has done good work there.

SHRI BHUPESH GUPTA : I protest
against it. What good work has he done—
producing a statement of this kind ?

The only quality of Mr. Jha is that he has
accredited himself to the United States.

SARDAR SWARAN SINGH: What-
ever may be the country to which an Ambas-
sador is accredited, we cannot always judge
his work from the attitude of the host country.
If we go into this, then perhaps it will not be
the proper way of approach to a matter of this
nature. Secondly, he said that we should
use a more strong language while describing the
action of the U.S. in supplying arms to Pakistan.
I think that the language used is pretty strong
although it is not as strong as Mr. Bhupesh
Gupta’s language.

SHRI BHUPESH GUPTA : The question
is : Does he consider it a violation of the
UN Charter ? Uscany language. It is helping
genocide and creation of tension in this part of
the world in violation of the UN Charter.

SARDAR SWARAN SINGH: In the
last paragraph of the statement that I read
1 have said quite clearly that arms supply to
Pakistan in the present context amounts to
condonation of gcnocide in Bangla Desh and
encouragement to the continuation of atro-
cities by the military rvlers of Pakistan. If
Mr. Bhupzsh Gapta has patience and he looks
up the dictionary, he will find that abetment
means the same thing as encouragement to the
continuation of the atrocities in that part
of the world. So he cannot compel me to
use a word which heused. Heshould give me the
latitude to select my word,

SHRI BHUPESH GUPTA: No, it is
very important, it i> not the same thing. Abet-
ment does mean more than encouragement,
I may encourage many things, yet I may not
come under the law, the law of mischief.
Here the moment you say abetment, he is
liable for action under the provisions of the
UN Charter,

SARDAR SWARAN SINGH : Then the
third question that he asked was why Mr.,
Keating went to Calcutta or to West Bengal. .

SHRI CHITTA BASU (West Bengal) :
And why he should not be kicked,
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SARDAR SWARAN SINGH : Weshould
be a little more decent than just kicking people.
The question that he asked was why he went
there to have a look at the refugee camps.
It has been our policy that the representatives
of other countries, the Ambassadors of other
countries, Members of Parliament from other
countries and pressmen should freely go and
see the refugees. AndIcan tell you that any
person who has gone, any foreigner who has
gone, and has had a look at the refugee camps
and seen the misery writ large on the faces of
people, has returned a different person altoge-
ther, and there is nothing for us to hide there
and I do not see why there should be any objec-
tion to any Ambassador of any country going
to the refugee camps and seeing for himself
the plight of refugees and also the tale of woe
which they recite and which can also be read
from their condition. I Strongly reject the sug-
gestion that while dealing with the United States
we are adopting another attitude than the one
warranted by the circumstances. We have told
the United States Government, their represen-
tatives at all levels, of the strength of our
feeling and we have also pointed out in un-
mistakable terms that the continued US supply
of arms to Pakistan in the present conditions
is not only encouraging and helping the
military rulers to carry on their atrocities
against the unarmed people of Bangla Desh,
but it also makes Pakistan more intransigent,
more bellicose, and as such it affects our secu-
Tity also. We have all along taken this stand
that any supply of arms to Pakistan by any
country amounts to  encourging Pakistan
to carry on Pakistan’s policy of con-
frontation against India and thus this
is a matter which affects our security. This
is perhaps what the honourable Member was
suggesting. We have already done that. Then
he has made a suggestion that there should
be a special Cabinet meeting. I would like to
assure Mr. Bhupesh Gupta that Cabinet meet-
ings do take place from time to time and it
is hardly a matter in which Parliament as
such should make any suggestion. We can
always meet at the shortest notice, We
have met on several occasions. We have
discussed in the Cabinet and in the various
sub-committees of the Cabinet this issue
almost on a continuous basis. I would like
to assure Mr. Bhupesh Gunta and the House
that this is a matter of the highest importance
which is constantly under discussion and under

review of the Government at all levels.
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I would like to assure him that we attach
the highest importance to this question.

Lastly he raised the question of recogni-
tion. This has got nothing to do with the
present Calling Attention,

SHRI LOKANATH MISRA : I am sur-
prised at the suggestion of Shri Bhupesh
Gupta. He suggested the recall of our Ambas-
sador in USA. If anybody has failed in his
task, it is not the Ambassador, but it is his
friend Sardar Swaran Singh.

SARDAR SWARAN SINGH : T am
your friend also.

SHRI LOKANATH MISRA : Now this
shows where the shoe pianches. I thought

that from the public posture shows by Shri
Bhupesh Gupia they were not in collusion
yet. But by his suggestion to recall the Ambas-
sador, [ got the impression that Shri Bhupesh
Gupta is still hand in glove with the Congress
because he does not want any of the Ministers
to resign for their failures. He does not want
the Prime Minister to resign on this issue.
He only wants to recall the Ambassador from
Washington.

SARDAR SWARAN SINGH: That is
your privilege. You can very irresponsibly
ask others to resign. That is the privilege
your Party.

SHRI LOKANATH MISRA : My Party
may or may not be able to do anything.

SHRI BHUPESH GUPTA: My friend is an
intelligent man. If I refuse to be stupid,
is it a crime ?

SHRI LOXANATH MISRA : My party
may or may not come to power, but when it
comes to power, it will shoulder its responsi-
bility. But the fact is that today Sardar
Swaran Singh has to shoulder his responsi-
bility. He cannot shirk it. Therefore, if I
accuse anybody of failure, it will not be Shri
L.K. Jha whom Shri Bhupesh Gupta wants to
recall, I accuse Sardar Swaran Singh. Is
it not a fact that Sardar Swaran Singh on his
retura from his highly talked of tour of eight
or nine capitals of the world made a statement
in the aerodrome of Delhi that he was assured
that the USA would do nothing against the
interests of India ? He said that he had been
assured by the President of the United States
that nothing would be done against the interests
of India. Now, who has failed in his duty ?
If he had been briefed by Shri L.K. Jha, then
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I would have taken him to task and asked for
his recall from Washington. But the Foreign
Minister himself went to the capital and he
had personal knowledge of everything. He
talked to the President of the USA and carried
the impression that nothing would be done by
the USA against the interests of India. My
first question is whether Sardar Swaran Singh
did not mislead the entire country by his wrong
statement which he made when-he came back
from the USA saying that nothing should be
done by the USA against the interests of
India. Let him answar that question.
If he could say that he was cheated, let him
frankly say so. I would be happy...
(Interruptions). Shri Bhupesh Gupta took his
own time. Now by his interruptions, he is
taking part of my time also. Again he wiil take
his own time, when we have a debate. Sir,
let me put my second question. In the con-
text of the changed cirumstances in ths inter-
national field, we have absolutely no friend,
either near about or even far away.

We have none. Ts it not a fact that the
new association between the United States
of America and China, the People’s Republic
of China, where Pakistan acted as the priest,
as reported in some newspapers.

SHRI A.P. CHATTERJEE (West Bengal) .
Pakistan acted as what 7

SHRI LOKANATH MISRA : Pakistan
acted as the priest in the marriage of con-
venience or in this grand alliance.

AN HON. MEMBER : In this unholy
marriage ?

SHRI LOKANATH MISRA : Yes, that
is a better phrase. In this unholy marriage
in which Pakistan acted as the priest, is it the
price that the United States of America is
going to pay through supplies of arms and
ammuanitions ?

Then, Sir, has the External Affairs Minister ‘

tried to know something about it? Even during
his visit to the USA he did not have any sent
of it. His ambassadors in the different coun-

tries could not post him with information, |

up-to-date information, so that he could
tell us that this is going to happen and that
there may be a changed siiuation in the intor-

national field and therefore, India may have |

to face a new situation. He did not tell us
about it any time. Therefore, Sir, he was
always back-dated so far as the international
information was concerned and the informa-
tion supplied to him by our ambassadors
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| was concerned. Now that it has happened,
now that it is a matter of fact, I want to ask
whether he would try to know whether Pakis-
tan would be getting additional arris and
ammonitions as a price for the task that it
undertook in bringing both these countries
together.

Then, No. 3, Sir, has our Foreign Min-
| ister ever attempted to find out what the total
quartum of supply of that bles-ed ag eement
through which the United States of America
was suppo.ed to supply arms and a uwmuni«
tions to Pakistan? What is the total quz 1tum ?
Nobody seems to know anything about it.

SHRI BHUPESH GUPTA : I think it
is about 2 billion dollers or something like
that,

SHRI LOKANATH MISRA : 1 cannot
believe that.

98

MR. DEPUTY CHAIRMAN Mr.
Misra, you continue.
SHRI LOKANATH MISRA : I can

believe what Mr. Swaran Singh says. 1 do
not believe either what the “Pravada’ says
or the “New York Times" says.

SHRI A.P. CHATTERJEE: You szid that
he is misleading the entire people.

SHRI LOXKANATH MISRA : Till he
continues as the External Affairs Minister
he is responsible to this House. He has
misled the country, Let bim mislead the
Housc. Then he can face the conseqnences.

SHRI A.P. CHATTERJEE : Docs mis-
leadinglead torealleading ?

SHRI LOKANATH MISRA : Sir, Mr.
Chatterjee har come to his rescue. Now,
Sir, you can find a change in their aititude,

SHRI AP, CHATTERJEE : I have
not come to the help or Mr. Swaran Singh,
He is too big a man,

i SHRI LOKANATH MISRA : Mr. Chat-
| terjec, you have your o»portunity ani then
. you might put whatever you want to put. Let
; me have my say. Now, Sir, my third question
s,

l SARDAR SWARAN SINGH : You
{

|

|

have asked four or five questions and still
you say, “My third question.

SHRI LOKANATH MISRA : Sir, I want-

ed to know the quantum. It should be told

to us that this would be the final shipment

and nothing beyond, the amount, the quantum

| that the “Padma’ or any other ship carrying

i arms and ammunitions which would be a par
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{Shri Lokanath Misra)
of the agreement which was signed before
the 24th April or whatever it is. Therefore,
Sir, I think that our External Affairs Minister
has that much of intelligence to find out either
from the American Ambassador or our Am-
bassador there what the total quantum was
under the agreement. Let us know that and
let us also know how much has been supplied
and how much is left out. Therefore, once
it is known, we shall be sure that once that is
fulfilled, once the commitment is fulfilied,
the USA cannot fall back on this particular
plea of supplying a part of the agreement
which is still left out. Now, Sir, ..

MR. DEPUTY CHAIRMAN
that is enough.

SHRI LOKANATH MISRA : Sir, this
is the last question, if you allow me, It is
all right if you do not allow me. Mr. Bhupesh
Gupta is a privileged person, but 1 am not,

SHRI BHUPESH GUPTA : He fought
for the special privileges of the princes and
calls me a privileged person.

SHRI LOKANATH MISRA : I did it
on the basis of conscience and you have done
it against the consensus  and the conscience
of the House. .

The last quastion I wanted to ask was whet-
her the USSR was not generous enough to
supply spares to Pakistan...

(Intecruptions).

Mr. Chitta Basu, I don't think, recently
visited Moscow or was brinked by the USSR
Ambassador here. Kindly do not say any-
thing about which you do no know anything.

The point is that this particular news-
item which appeared in many newspapers
in the country is still there.

AN HON. MEMBER : Undenied.

(Interruptions).

SHRI LOKANATH MISRA : 1 would
like Mr. Swaran Singh to deny 1t. I do not
believe in what Moscow says or what Pravda
says, or, least of all, what Mr, Bhupesh
Gupta says. ...

(Interruptions).

SHRI A.P. CHATTERIJEE : The US.
President, Mr, Nixon, is going to Peking

SHRI LOKANATH MISRA : Nixon is run.
ning after Chou-Ep-Lai. There is no doubt
aboutit. . ..

SHRI BHUPESH GUPTA: Now, ir after
the clection debacle. .. .(Interruptions).

» 1 think
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MR. DEPUTY CHAIRMAN Please

ask your question, There should be no

interruptions.

SHRI LOKANATH MISRA : My last
question is that the U.S.S.R. is also guilty of
supplying spares to Pakistan, and thus perpe-
trating the genocide. The U.S.A. is also per-
petrating it. Now, in this context may I ask
Mr. Swaran Singh what he is going to do
about recognition of Bangla Desh. He says that
it is neither here nor there. It is not contained
in the Calling Attention Motion. So many
things are not contained in the Calling Attention
Motion. Mr. Swaran Singh’s name is not in the
Calling Attention Motion. All the same, he is
replying toit. I would thercfore ask him:
What is the latest attitude of the Government
of India so far as the recognition of Bangla
Desh is concerned ? Unless they recognize it,
unless they take a categorical decision in the
matter, these things are surely to continue.

SARDAR SWARAN SINGH : Sir, about
the first question, I would like the hon. Member
to have a second look at my statement about
it. He has referred to the statement that I
made to the Press on my arrival at Palam
airport  after visiting several capitals. He
has based his first question on a wrong quota-
tion from my statement. And I am not expected
to reply if the statement is read out of context,
and also the statemsnt upon which he bases
his question is not correct. I never made any
statement to mislead any body, and this charge
is absolutely ill-founded and ill-conceived.

In the second question he says that there
is a new change in the situation on account
of the process of detente that has been started
between the People’s Republic of China and
the US.A. It is a very significant develop-
ment, and I have already made a public state-
ment about this new developm:snt. But I
do not see as to what connection this has with
the US supply of arms. Both the U.S.A.
and China have been supplying arms to Pakistan
even before this process of detente, and I do
not see what is the qualitative change, at any
rate, in this process of dstente. This is a
separate, significant development. But at this
moment we are discussing the quesion of arms
supply to Pakistan by the U.S.A. The
third question he asked was, whether as
a result of Pakistan’s efforts to serve the United
States and China to come closer to each other,
is Pakistan likely to get more arms? I cannot
reply to this question either in the affirmative
or negative. All that I know of is, even with-
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out this Pakistan was getting arms and is likely
to continue to get arms both from the People’s
Republic of China and also from the U.S.
Then lastly he asked whether I am able to say
what is the total quantity involved in these
transactions. I have already said that the
figure given by Senator Church of 35 million
dollars worth of equipment being in the pipe-
line does appear to be correct. Whether any
more arms come ot not I cannot say because
I cannot foresee or foretell what the future
supply is likely to be.

SHRI LOKANATH MISRA: Under the
agreement orders must have been placed. There
must be some figure in the agreement. 1 want
to know whether he knows anything about the
figure. )

SARDAR SWARAN SINGH: There is
not one agreement, Mr. Misra. You should
try to understand that they have placed scveral
orders, under that relation of the original baa
which the US Government had placed after
the 1965 conflict. There are two separate things.
One is exception to supply of non-lethal equip-
ment. I have said that the quantity in the pipe-
line is likely to be of the value of about 35
million dollars. Whether more will come I
cannot speak on behalf of the US Goverament
but perhaps he can, Mr. Misra, not withstanding
his protesttothecontrary. Then he asked about
the press statement about USSR's supply of
spares for military equipment to Pakistan,
The USSR Government has very clearly made
a statement that after April, 1970 they have
not supplied aay arms or any spares to Pakistan
and I have no information to the contrary. We
shovld accept the word of the Government of
the USSR when they categorically say that
they have not supplied any arms or any eguip-
ment or any spares to Pakistan after April, 1970,

SHRI SUNDAR SINGH BHANDARI
(Rajasthan): Have they included spares?

SARDAR SWARAN SINGH: Yes.

SHRI LOKANATH MISRA: The US
also said specifically.

SARDAR SWARAN SINGH: 1 do not
think they have said so specifically. If they

have said that they have not supplied, I will
accept that statement.

SHRI LOKANATH MISRA : They said
that they supplied because they have an agree-
ment,

SARDAR SWARAN SINGH: Mr. Misra,
why should you talk on behalf of the US Govern-
ment?
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SHRI BHUPESH GUPTA:

saying that it is supplying. ...
SHRI LOKANATH MISRA: Wher did
they say?

The US is

(Interryptions)

SARDAR SWARAN SINGH: The last
question he repeated was about the Govern-
ment’s policy in relation to the recogniticn of
Bangla Desh. 1 have already made a state-
ment and I have said that this matter is under
constant review. We arc not opposed to the
recognition of Bangla Desh, We will take a
decision at the appropriate and suitable time
and we will not hesitate to recognise
Bangla Desh when we find that it is in our
national interest and also in the interes's of
peace and in theinterests of the freedom fighters,

SHRT BHUPESH GUPTA: Do I take it
that in principle it is agresd that Bangla Desh
should be recognised?

SARDAR SWARAN SINGH: I have said
and I would repeat that we are not opposed
to the recognition of Bangla Desh,

SHRINIREN GHOSH: There are Directive
Principles in the Constitution, it is agresd. Why
do you talk of principles?

o Wi wgrty (faest) @ s
W&l AT | AAQAHT F A AT BY
T AT FH F Tl qriefwdve far g
TN AL F AW qaAg & A 3W
facqaft & aga wex faars § 5 agl &
TSIT FT FOTF LHATAT FG AT Fegl 7 F1H
&F agt far gy F1% a0a agl w4y g |
T EA @ EIA RO W@ § T wwaw
T ¥ MEARET <@ g A A A
IGF T | o gFo & faned ¥ ed«fe
FT AT FL G & | H AT ATZATE
fie Fam gAR 3 F FA A7 A8 5
qZ 9 3T F1 GIHT FY, 9 3T AT FAJT
FY, FAAFT &1 TR AT A1 glaa
TP Aar A AR I A FFITI W
ol 3 3 @Y §, 39H aw W 7
FT 7 F1H o THo F faneq w1 § %
g gl R F FITET X AR A7
Fard 7 HR 397 IS GIPIR 399 999
Fasx # sl qugm Jdr & & feded
1 gaeT & 7 wg frar g fF gd @

By
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[sto wif wEwite]
3 f&: This is nearer the truth. PERSES S
¥ warar farderdy A @17 gA w1 wfg-
FW@IATY | F a8 a1 g g 5
T Jo qHo & faved 5@ aig & A
ALY 3 AV FAr gL ALHTF qH PG
QEl TEEE AL AR T [T A HO-
Y &7 qgf 9 FUST TG @] F< & gq
ST TN qAATE F1 @I § IEHT ITANT
87 &, SUFT AT FAT § A IRV A
FArT FX fEar g ?  ®Qaw, w@AY S {
fraet 13 7g Tt av 7 ag wwiw’ &
STQAT, STRET @Y AT T FH FF
fa gaarg 3@ qvg A SEEHET F | oA
17 feT gu A% uF fug wadwr § WA
&\ SR g qarar fF Tt 9X meAER
w3 TS & gra nfwedrer S SAfTeT
9x fr@rar qar s @l 7 Sy 4@,
AfFT gAY TTHTT FY I7 qg A FA-
FY AT FAT A s Trgee” qgf
ForF Aqeer § & 7w, Far AT
strgE! wigw grar 7 W 9y JrgEr 3
T/ raar argar § fF ow ag FH
g gmag g w3 @ R F few
aF Y gar g7

§ OF 3aQ I [T THAT AFT g |
gare Hal S wAET F gaieT AqrAl q
fraFxA@ | Fag T WA § 5
T gfaard Y geeng & i A wAwQaT
FEEFRFTFgUFATE | T F0 &g
wr @ &7 o aiffesarm & AT g
gau g? Fur ofam R q@ &
dwe § 7 aar aifeeaE FY feal agR
FwwT F e g7 qY A9wqwT F
Tegafd 7 gra &1 J4dsq B I&@T 8
fad 3 fagqam &1 qadr qrfady &

TR AT FF gmagi @ fad 2 : 7o see
that the small country can exercise the right to
choose its own way of life"’ {H‘f Gi\ﬁ' Jg
WY &gT § BT 91 FX : «The U.S. wants
nothing but the right of everyone to live and let
live.” The right to live and let live? Arms to
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Pakistan amount to giving Yahya Khan the
right to commit genocide and the right to the
poor, innocent, unarmed people of Bangla Desh
only to be killed and to suffer that genocide.

ST gL g8 19T HTT § AT A9
saw ger 5 7ar W F1 afseaE #}
e dar “uge € fag 9 @ f@a”
2? I T qE Y 3@ ARG garg =
sfaq fag frar wrar @, ag #ay ag
F JarAl ¥ AT gqar & A SoAAr
=AZT fF ag 3T § )

HMT T aFTeq F @ § qg g
It is a condonation of the genocide being per-
petrated. 49T AT ¥ %z Fa E FF ag
St {5 a3t T wgAr @t F @ & A
srpw FRar Tar  SEr 30 & fenfaal
¢ ITFT A TF TG FT AIT § ATH
FT TTE ¥ |

8% & afFa a1 a7 ag T St R
MAARE AN F oI G @

g ag w8 & af4F ¥ Itismuch
worse, It amountsto an aggression on this
country. Aggre.sion has already taken
place. It is continuously taking place, civil
aggression and economic aggression.

fofga qaww &, TwiAiws wiwT
qar Hg {& Acgression has also the form
of something like a germ  warfare.
39 ¥ A AR wgl F@UT ¥ da¥ FY
feafy G g W & |\ 39 & 917 vATH
WX F47 & §Far §, afea vl wgigy A
az 74 wal fo aHOFT qred s arfeR-
T HT S S & & IPT HIRF T
areg & faiw vifeeam & A9 ¥ S
FY Y5 quapT & FUET AA 2

R = 997 a8 & fF saEe fraam
S arer < Sl 72 § fow w1 w1 fw
fooar T, ST A ER T @As Aq g ?
adt aF ufFea & gfaT ag F3 %
faa sty 9 fF aome 9% gfwam 7 &%
s q arffeaqiw AT g faEc @
QT | T AT HT JWAFT F 83T
B eRa—UT A, T e g& & | g
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ga R A amfa i § of T fadw A H x@
a7 ¥ & ag¥a g {5 a7 s Qar Fa d
Y ‘frafady ars &Y faauas &1 W R
FA L, ST AA F g FE ATHARAAT
glar A g oser ¥ | AfFT T wAT
#RaT a3 ey & fF To Y gwR EEE &y
sredrErs fpar % aT Our stand has been
vindicated. @Y 7 ST =gt g fF oA
TE qF g9 HICT & AR AT FHT Ig
WY wd amay & oF ik s fafsde
gétzmafr faww ¥ 7 a3 R el

fagara ' at@ IFC & FW@ Z
They follow nothing but their natjonal
imterests and their national interests alone.

ot qe HIY Sty fgal Ay § %
Tax € dy o faa ag #v feafe ow
T vdd F AR G gt W S A &
freY o< w1 1w § g8F qrT TG WA
fF gmrdy AR § 9I¥ JW FT @A
g a9 & fu o= g% Fifaw w4
T3 #Y 5 fag & gAY arg #y ghar ¥
Fug N | W IF T, AT EAAT ¥ oA
ardl ‘arfaefea’ aF ¥ ogEA A
AART TN A FT qF MAT W E | W
ur gag g § @ & wea ¥
57 feaargdwa &) f& {fr w0 w0
W sy wedta fzat & fag & Frf Far
g1 F smAT FIFTE | W AR
& wdr d—aify @, @y 7 FQ, IO
e g, 2y T & gueff § afvw foe
or 73S A4 g 3 alge ) swmdEr
FaE T TN qAR UK ©F RIS
¥ ofr 7Y g, NATA aTw ¥ qdg
@y a7 warg | fFaEr qwg ¥ AfefE
ag wear =wifgy faq3ww’ =, @ Far
qER 9% 3% a1 & aier AT owy
T F qrg Ay e w7 gaarrg gL
I FT HTCT § A4 & O A9 M,
IY T RO § FITAURA  Farfes
Fazw, fqe% fawg g ggrast @ @
T E 1 @ A XA g g Peoww

[19 JULY 1971
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WIRT §XFR 38 gaEard gfew w

qAA FIT AL AR F (n politics there
are no permanent friends, there are no
permanent foes There are only permanent
interests.  If America recogmises its perma-
nent interests, we also may learn a little lesson
from America 1n this matter at least realising
that we have to protect our interests, and for
protection of our interests we need strength
which our Government has been ignoring.

afgz ¥, % oA TEATE fF 97 97 O
& Ay, frear @ Sadr sqdEr 7,
AT fay @ g L T g /T
FALET T FY TG FAFEY F faas
FTE T IS FT TR @d! § 177
F7 ag FA ¥ fAw Ja § ar g fa
FH J T T9 aF AALUF R GIFC FT
dtfa ¥ afcgia 78 amar, a7 ) =R
& 70 G oA & =91 a1 qwany Ay
% T FE IT ¥ 907 faagT a7 FW
2?7 =9 ¥ w9 eafyaT 1 gsor O
§, (ue® W o AT aw ¥
Far o T & fag qarc g 7 g+ ey
# qugr fF 50 A1 FT UF 0¥ THiHz
gAT | TF qH FF IE F A ATHHA
& )T Y A gl a7 gEr g Y
A G § 1 T AT IH FY g T
& fag dac &7

W F afarma oY sy g "R
fadig & arasg wrfwearr w1 gfaarT ar
WE sAM AFY ¥ fm oam gmrd
GERIT AT X F1, qIfF=q™ F1 FqT
SAIFS’ FON AT Fqr 37 Fforr FAY
& 7 g & gfaardd #Y agr aga 7§
fear straa av ag wgr smo g ard
Ars §, 98 MaT 9 g, FTRaTaaey §)

If wedoit, wewould be paying the Americans
in a familiar coin. When President Kennedy
decided to intercept the Russian
warships gomng to Cuba, that was
something which was done on the
open seas, on the high seas, and
there was no international justifi-
cation for 1t if you merely go by the constitu-
tional aspect of it.

1 pM,
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[10 wrg wrgrdiy]
g o sfgse & o, 97 A @R
FOE A FIA IO g IfF FER I
ATXAOT Y IFF 7, 80 ATE AHAAT
FT AT IT ¥ AT ATRAA § F7 T8
g 3 AT oY T AW FN FIW W F
T W ?
(Time-Bell Rings)

W gl ag 1 9 wRT A
JAF S fRar g fee s g guaar g &
3H ATHA § AT WTFATH FT qIT FL
fe TR a9y Faw A} W AG W
T 917 q% fF 98 sAomTe FET @Y
3% @7 1 97 a1 §W ¥ OF FaEaw
@ TQI, Fgr wward F7 Wit g,
F1 98 f& gy stafs g ST AT
3 AR 3T gEvaa ¥ fodd w7 951aT 7
FAT AT AT AT T RE FIH IS H
HQAT 78T FQA?

SARDAR SWARAN SINGH Si, so far
as mformation about the supply of arms, their
quarfum and nature, by the Umted States to
Pakistan 1s eoncerned, besides the mnformation
to which T have made a reference 1n my tate-
ms=n , we have (nformation from other sources
also Thatis whyT have said in the statement
that he fiugure that 1s given by Senator Church
appeaus 10 be ne4rcr the correct figure This 18
based onour ownsousces of information Then
the s=cond questton that he asked 1s Have the
US 1=aders ever said as to why they ate supply-
ing <rms to Pakistan? Yes. this question has
been asked on several occasions since 1954
when they first stacted supplying a~ms to Pakis-
tan

DR BHAI MAHAVIR
context

SARDAR SWARANSINGH Iam commg
to the present times also And at that time they
were clinging to this argument that these arms
are being supply for —what they described as
tae containment of communism, although we
knew that this 1s an excuse which 15 totally
untenable We knew that the type of equip-
ment supplied by the United States to Pakistan
was meant against India And from the very
beginning we have been making that position
clear

In the present
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Then the hon. Member has asked as to
whether they have been saying that they are
supplying arms {o Pakistan to wean them away
from Chma Yes, they have been using that
argument also not 1n these terms, but somewhat
mdicating an attitude to that effect because
the words that the hon Member has used are
not quite correct  But there 1s one over-riding
argument that they always use that they are
supplying arms In therr own international 1n-
terest, that 1s in the national interest of the
United States of America, This again 1s an
argument which 15 difficult to understand But
in international affairs even if any party wants
to put forth an argument, they have the right
to do so0 You may accept 1t or you may not
accept 1t

Then the thud question asked 13 Have we
told them that giving arms to Pakistan by the
United States amounts to helping Pakistan 1n
their aggresstve actions and aggressive attitudes
against India? Yes, we have done so, not only
now, but even on earlier occasions

DR. BHAI MAHAVIR Ths is not there
In your statement

SARDAR SWARAN SINGH Now you
are asking the question, I am saymng that 1
have also said that on several earlier occasions

Then the fourth question that he asked 1s
this He agrees with my statement about the
proposed or the forthcoming visit of President
Nixon to Peking and he says that there 1s a
lesson to be learnt that we should look after
our own national Interests Well, I wish the
hon Member could learn that interest We
always know that we should act in a manner
which 1s 1n our own national interest and we
do not require a sermon from him, we know
what our nattonal interests are

DR BHAI MAHAVIR Results belie your
claims

SARDAR SWARAN SINGH And also
he has said that this means that India should
be strong  Yes, India should be strong I am
not sure whether the Party to which the hon
Member belongs always helps India to be
strong The divisive element that they always
mtroduce does make India weak and I would
request the hon Member to approach the
problem i the correct spirit That military
strength, that capacity to manufacture all the
arms that we require in the three wings of our
Armed Forces lies tn our economic strength,
n our mndustrial growth and above all, 1n the
unity of the people and any smngle formula or
presctiption that the hon Member may put
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forward does not answer that question. We
have to be strong, we should be strong. This
means strength on all these fronts rather than
picking up one and trying to toe a particular
line.

Then, Sir, he has made three suggestions,
He asked: In view of the continued US supply
of arms to Pakistan, am I prepared to accept
the three suggestions that he has made? I
will give reply in one sentence: I am sorry, 1
cannot accept them.

DR. BHAI MAHAVIR : Give some reason.

ot =g f@T (SATHIW) : Igasafy
WEET, TTo WIS WA ¥ Mar oY 2 |
FAT AF 92 AT FT 7LV 937 & : FHOAAT-
Ty w1 By FIE |

TTo WTE WEMEIT : Tadge oY, & 7F
AT T 27 g7 ww A faenr wvagar g
Feargface #14a ggm gFafaesa: |

SHRI KRISHAN KANT: From the whole
history of nearly twenty years of American
behaviour, is it not clear that America is interest-
ed in creating a certain balance of power in
Asia and that is why all the various actions that
America has taken have been anti-Indian?
Even now through arms supply to Pakistan
they are trying to create a certain balance of
power in Asia which policy they are pursuing.
Are they not aware that besides arms supply,
American ships have been transporting soldiers
to Bangla Desh for genocide? Even though
America has said that they are not deing it,
our information is that American ships have
been utilised for transporting soldiers; not only
ships but some of the acroplanes have also
been utilised. Is it not also a fact that between
1962 and 1965, after the India-China war the
US gave arms to Pakistan, which arms would
not be utilised either against China or against
the Soviet Union, but would be used only
against India? In 1963 a submarine was given
to Pakistan by the United States, But that
submarine was useless against the Soviet Union
or China which was not operating either in the
Arabian Sea or in the Bay of Bengal; it was
specifically against India. After the India-
China war when we wanted certain lethal wea-
pons for use against China, we were not given,
not even American rifles were given to us. Does
that not show the anti-Indian stand of America?

Sir, certain radar sites were set up in Pakis-
tan and thzy all confronted India. There was
a radar site in Multan and that site was utilised
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for what purpose? For striking down the plane
in which the former Chief Minister of Gujarat,
Mr. Balwantrai Mehta, was killed. Then,
when our Minister for External Affairs went
to Washington, they talked sweetly. The
President met him. But they kept him com-
pletely in the dark and in a dubious way sup-
plied arms to Pakistan. Does that not show the
real intention of the United States of America?
They have been functioning in a completely
anti-Indian and unfriendly way to us. Is it not
time that we told them frankly, all your actions
all these years have been anti-Indian and to
help a certain power, which is not to the benefit
of India?

Sir, when my friend says that Mr. Nixon
is going to China, it is not to see either the
cultural revolution or the Chinese culture.
He 1is going there because China has now got
nuclear bombs, because of the eleventh test
that they are performing on their nuclear bomb.
It is a hard fact which counts.

Mr. Deputy Chairman, how America is
behaving is not clear. Even on the 5th July, the
State Department spokesman said that they
had not till then got the text of Mr. Yahya
Khan’s speech which he made on the 28th
June. With all their communication links, with
all their scientific advancement they could not
get a text of Mr. Yahya Khan’s speech till the
5th of July. So this is how they are functioning.
M. Deputy Chairman, is it not time that we
also function, in this game of balance of power,
in order to safeguard our interest? 1Is it not
time that we also have understanding with the
various Asian countries. After all, understand-
ing is growing between the Soviet Union, Japan
and North Vietnam. Is it not time that we too
have a proper understanding of the whole situ-
ation and have a dialogue with them ? Russia
is haviag a dialogae with Japan. Isit not time
for us to have a four-power dialogue between
Russia, Japan, North Vietnam and China ?
That time has came.

Sir, we know that no power in the world
functions just on ideology. It functions
for a country’s real interest. Bangla Desh,
if it becomes free, it will change the balance
of power in Asia which America does not
want, which the imperialist countries do not
want. Therefore, is it not in the interest of
India that Bangla Desh comes into existence
because its very existence is for the existence
of India ? Mr. Kissinger and Mr. Nixon are
not oblivious of this, and that is why they
are trying to play it up. May I know whether
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[Sh i Krishan Kant]

India will look to its own inte'es 7 What-
ever I' dia dozs for Bangla Desh today it will
be doing for its ownself.

(Times-b:ll rings.)

Mr Deputy Chairman, it is said that Mr.
LK. Tha is doing good work thers. He
may be doing good work., But what is the use
of kecping him there when the information
that h: gives is useless ? 1 do not think it
is any use keeping him there. Why not get
him back because we know America is determin-
ed to pursus its policy ? Thercfore, utilise
Mr. LK. Jha elsewhere. Do not keep him
there. It is time that we act and act in our
own iiterest. Bangla Desh is going to act as
balan.:e of power and the power which America
is trying to disturb will be harmful to India.
Therefore, India has to stand on its own feet.
Then alone will we achieve a proper solution.
Nobody else will come to our support.

SARDAR SWARAN SINGH: I have
very curefully noted his views. He has not asked
any question, Therefore, there is nothing
for me to reply.

SHRI NIREN GHOSH : You answered
Mr. Bhupesh Gupta. Why do you not answer
him ?

SARDAR SWARAN SINGH: It s
difficult to understand what you say.
SHRI CHITTA BASU Mr. Deputy

Chairman, I am constrained to say that the
statement made by the hon'ble Minrister in
reply to the Calling Attention does not measure
up to the requirements of the situation. On
the other hand, the statement is insipid, weak-
kneed and capitwiating. And that naturally
causes angsr not omry among the Members
of thic Houss but it also causes frustration
amongz the people outside:

Sir, may I know from the hon. Minister
whetter he agrees with ma thatit has been
the constant policy and endeavour of the
United States of America to arm Pakistan so
that Pakistan can wage war against India
at a -ime of their choice ? It has been the
policy of the United States of America- to
coatiuiue to supply arms to Pakistan right from
the ysar 1954 and the money value of the
arms so far supplied to Pakistan comes to
about two billion dollars. And not only that,
somz other NATO and CENTO countries have
also teen obliged as third parties to send arms
to Pakistan. Therefore, it has all along been
the p-inciple and policy of the United States
of America to strengthen Pakistan against
India. And it is known to all that all the
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damages suffered by Pakistan in 1965 have
been recouped by the supply of spares and mili-
tary hardware by the United States of America.
To-day it is estimated by all thatthestriking
capacity of Pakistan has far exceeded its 1965
position. In this context, may I know from
the hon. Minister whether he agrees with me
that this arms supply from the United States
of America to Pakistan is perpetuating geno-
cide in Bangla Desh and they are perpetuating
aggression on Bangla Desh and also on our
country ? Is this not the proper time for
us to say that our cause is the common cause
of the people of Bangla Desh because both of
us have been victims of common aggression
by the United States of America ? If so,
does not the Government consider it appro-
priate to recognise the sovereign Democratic
Republic of Bangla Desh and offer them all
kinds of military aid so that they can vacate
the aggression from the soil of Bangla Desh
and we can also ensure the security and inte-
grity of our country 7 Isit not in our own
interest that the sovercign Democratic Republic
of Bangla Desh should be recognised immedia-
tely ? If so, would the Government consider
this the appropriate time, particularly after
the continued supply of arms by the United
States of America to Pakistan . . .

MR, DEPUTY CHAIRMAN : The hon.
Minister has replied to that question.

SHRI CHITTA BASU : He has not ans-
wered this question whether he considers
it appropriate to-day to accord recognition
to Bangla Dash because we have besn victims
of common aggression by the United States of
America. They have committed aggression
on our soil and they have also committed
aggression on Bangla Desh. Are we not
prepared to make common cause with the
people of Bangla Desh so that the aggression
by the United States of America can be vacated
from the soil of Bangla Desh and we can also
ensure the security and integrity of our country?
I would also like to ask whether in the changed
context of the world situation which has parti-
cularly been brought about by the axis being
established between the United States of Ameri-
ca, China and Pakistan, the requirement has
become all the more immediate for the recogni-
tion of Bangla Dzsh. May I also know irom the
hoa. Minister whether it is a fact that the
United States of America has offered military
aid worth 5 million dollars to India ? If that
is so, will the Government of India reject that
offer with the contempt, it deserves ? May I



113 Calling Attention

also know from the hon. Minister why, even
after all these things, the Government does not
declare this act of the United States of America
as an act of hostility, an unfriendly and warli ke
action against India ? Why is he not pluckin g
up courage to declare it in clear and plain
terms, Will the Government say that in
retaliation, they are determined to take certain
actions, namaly, stopping repayment of loans,
stopping all kinds of negotiations with the
U.S.A. and confiscating all American interests
in this country, because America should be
told in the language that it understands ?
Will the Minister clarify all these points ?

SARDAR SWARAN SINGH : 1t is true
that from the time in 1954 when the United
States started arming Pakistan, Pakistan has
already reccived from the United States mili-
tary equipment worth between US §$1,700
million and US $2 billion, and this enabled them
to have the real basis of their Army, their Navy
and their Air Force, and this enabled them
to build their war machine. About the ques-
tion of recognition, he has spent quite a good
part of his speech on this. I am sorry I have
nothingtoadd to what I have already stated on
the question of recognition. There is no use
linking the same question with several other
matters. That is the. basic, substantive, ques-
tion and we do not do justice to this question
by linking it with the United States or with
China or with any cougtry supplying arms to
Pakistan. That is a separate, substantive,
question about which I have already stated
Government’s position, and I have nothing
more to add. Lastly, he asked one specific
question as to whether India. . . .

st wara gae aea (fagre): sawr
fefrfias a8 I F FO7 ARAFE A
glaare T wr g1 s art fRbFEfawa
FqT T FV 3 3T AT AHT a7 H aw
2T '

SARDAR SWARAN SINGH : ¥ 7@
Fg QT § fF ATOH0 TS THF
ﬁfﬂ'rﬁ$ FIAT TAT €1 1 would fike
to say that this mention of US $5 million
worth of aid to India I have also read in the
newspapers anl their statgments. There
is no truth in this. . . .

SHRI CHITTA BASU: Are you going
to rejectit 7 ‘. _ ’ oo
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SARDAR SWARAN SINGH : There is

notruthinit. WhatIhave to do with resent-
ing ? We are not taking anything.

SHRI SUNDAR SINGH BHANDARI:
He says “reject”, not ‘“resent”.

SARDAR SWARAN SINGH: There is
nothing, we are not taking anything.

SHRI SUNDAR SINGH BHANDARI:
Even if itis...

SARDAR SWARAN SINGH: What do
you mean by “even if it is...”? All these
are hypothetical things to be answered by the
Opposition.

SHRI CHITTA BASU: What about your
attitude?

SARDAR SWARAN SINGH: About our
attitude with regard to the US supply of arms
to Pakistan I have already stated and I would
like to repeat that in the present stage this
amounts to heiping the military rulers of Pakis-
tan to carry on their atrocities against the
unarmed people of Bangla Desh, and it has
always been, and is more so now, a threat to
India because on Pakistan’s own showing they
have no enmity with any other country except
India. So any accrual to the arms strength of
Pakistan is directly a threat to us andir is for this
reason that we have not lcft any of these count-
ries, which are supplying arms to Pakistan, .in
any doubt about the danger that we face on
account of any accrual to the military strength
of Pakistan,

May I, Mr. Deputy Chairman, submit for
your consideration that we have heard a fairly
large number of observations and that really
the same questions zre being repeated again and
again? I would like the Chair to exercise some
discretion and decide as to whether any new
idea or new question is being asked or whether
the same thing is put over and over again.

st qEARE@EY  (IAT A_W) ¢ AT
TR 5T A FY a9adr § 5 ag aw
Tat &1 gfer § fram &% § 1 9
qany & fF 3@ gug wwdsr arfwew
B g Fgraar F&% I | (Interruption)
F foT gET IAT AGATE | FAT AT
TH @ FT T(C AWAAT § B F AT q@i
A1 gfaar § fram &9 § 9t 98 §99 Q@
g fx g ggw wfecqa #1 dwawT
gfaardy agg g 0 1 I feumT W
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[+ Trsi]
W@a Sz |\ ggWT I® S|
F1 afz g7 ok gua w1 {5 oz o
am T a1 gfam g awde F fag
FJoT § AT T 9T U TF I T 70
AT Az 7 g ahu o § 7 9|
A v & fow Wy wzar § fF ag @
qgt &1 gfaar & faang x<@ § o 4g
guaa5 § fa =y A9 cifpeara 1 gfaard
wEg A3 WM 1 AR 99 § {qFaq araq
A TR AT FAI AT AT ¥ wE X
aR § & Az wF av A4 @F TW@ AR [
arer @y fguF T g 1 WA # ' & A
¥ s af)y g agar g\ @9 9k Uy AW
FEY & oY AT FY LR A G USATATh
feafq =1 stemaq T F 9 TF  AWAFT
% 3@ gfA 37 F FIH FT F I AR
FFSNGH &7w FY gorr ;W GE Fay !
FAT AT o7 AT HT YR qEE F qA
gfat F1 aFEd f5 arfEeqrT &1 sl
gra gfaae fadr @ Fam 1 9w
FGNIT FW GHAT A TWA @
Y wedl ! IER-SUT TAM HT FE
FATT TE R |

§ ua M arg 3@ F T4 FzAT ATEAT
g1 & gwix wavq fag < #7 @
aq & gawg § & ewdwr g@mw W
glamiz faar o & av & gfaare e
@ ¢ wiT w9 & garrs gfaa /Yy
¥, A7 FET & 7 73 ada, 1970 ¥
& 7t fak w3, afsq 93 @3 AT =%
Qe AT AW F ALqT ¥ forg fed-
cRE IZAT &S § 1 AR afs gw
qg F3 A1 FAT 4 AT gezar AN
AT FT YT FY gaA Alfq, WG 7
TR F] ATEF AT, TG I GIFIC
' wee-fgg-fEady @ifs ¥ W canfw
AT JW § ARAT FQIAT M FT @Y
&1 ¥ gurd § g0 Wgar § ) waw
¥ WA 9T 39 9 AT A fw
FEAFT @ T § &, AW g A}
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TRIT o a1y @ | 9RT FT GFR TF
FIAM | FIT 9T FT GFR & g
T AT AW F S FgA ¥ W@
gt ...

U5 AT @3] © T4 |

ot T gw H2d § fF €l
I &Y wAqT wadr g fF o @A W
AT fFE F1 gRAAT EY A AT FHIX AT
I FL IY QAA & | O Ag AT &
gan...

qeaT? wavt f§g : a0

St XTAATAW : TgT 9 I FT a8 I
aF3 1 st gfeny A gEm T A
ad T8 | 9Rid ¥ fzar fF g7 aaw ue-
Aifas fea & a9 91 Fa § 1 FUTSHT WRI
@R Y gy F g ¥ 2 fRar
aray gz weE-fgg dar 7 s owt@
T Y 1965 ¥ ot guatar #< faar
a7 gz Ue-feg Har ? wr 1962 H &Y
TP g Ag Wi & feg Hoar? wgag
97 FT G FXd § 5 g8 T 51y
xear g S fF s ¥ feg @ gardn
# gt g 5 ag ot o Fdv g
S wred & afga ¥ ar g AR F aegar
g &5 fat 9cdl g axF’R W AW A
FuF T AT &Y TH W A W ghiv
AT AT A F g o9 FaA F
qfg 7t gt 1

TF AR A€ ¢ JT Q7 AT FEY
FLW@E N

ot TwETaAn : A F FF W § AT
7z g 7% & &F 3 qoreft gaedar
§a1 w7 ¢ el @ §7 ¥ W@
CifiscardE i1

=} dtqr T e (faaie) ¢ W
Ig TIFEATT F G &0 e §
HIT 98 99 FgAr I g A A &)

ot THAREY ;AT A% §E AR
fF 25 A ¥ 15 999 a5 Tr  womet
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Wt giTar 2w &1 Areg § 78 AqtAr 1 99 | gt 9 AT AT qreg ¥ A A

AT FT GEHIT A IYF) ARAATIN §F 3T

Fr AT 97 mbFEI wr odqes argf
ghaardt & |w gy @Y T3t = W HIK
I q F AT A Far fr gwm aim
e F FIE qgw g 9 g a3
qumY qT 3T ¥ WM w7 W H oW
T |

=t @a1 TR FEA : TE qq TUfFEE
FFAT & AT q& AT Fz W@ § )

st qRAREAY ¢ gafee § aerd ¥
FEIT AIZAT § 95 UF wardT AGT 8, TS
UFAT G § fF 9T F7 g@ERC A
ST FEAT IA &Y Aear w4 &, wTRa
FL AW F A gErAr aw o Al
Aifgw A% awfr ggmar v av T8
&, a8 FRU § aoreff aweAr  #7 )
#0 § 45 9@ avar § fx am ag wfr g
T 9T T AER ITFT AT G A
T F1 G K IEAT A FY AEFIT
3 FT FF ITLFT AT ATCAT | 97 FHHC
AR F 09 T TEE &, T A
%15 3fiz § fr wraar 37 S7ITgE a9g
F A@I§ !

a7, & 17 q97 Fan fag v a9
FE GIUIIT AAT FAGAT § T F A |
#% 24 I A w7 B w50 e oww AR
fay ag 97737 @iy wr T & R
gfgw &1 7473 3 & dwar I AT WFAET
2 §; Tt wafew <fq @ w7 )

HIT ARF F TR A T 5 3@
7§t & B 8 5 sralem Foq stz wifweam
FTUF A 99 TZr & | ATL TR 3T
T & A g ST AT aF ®H7 A TG
73 F g faT 910 vg @ Al g
q1Ar U I BVF R F F@, A A
7% ®9 F 747 § fF @ w7 g dar Iw
FY AFAAT 3 X | FAT QTR T AT &v
Fegfaez ardt @ g@ qeg &1 FE gana
far § s wrea 1 Fegfaee Tdf waararg

X 397 %3 fr Fidifas agg w3 A
fqaes &, us na & T &Y faar, &=
2 H WFAFT ST, 8T IFIT Fr Ay
FErAAT A AT ARG B F 1 F s a9q7
ot mar § 5 uw AT, oF oo s wa
FT G AT M KT AFAAT 37 & &
fg=% 1

=t mwmﬁr:‘a’rﬁ g T oy 4570

st qAATA : FIZY AT | 99 &
qge A 4T, ﬁi‘f qI¥ A AR ¥ Fal
2 afe war /& g AW @At =@y o
@ A # ag A gear W@ § &
FAT WA Fr G T8 i 3w r g an
73l 5 o3 ux feafq ag ofi v axdi
fe arqer gfeaw et &1 oF wE A
Ty AT & Sraar Argar § 5w
FLFMC FT AT GWRL qA fgg ot
FAr @i 1 gFIeT AT § FF Adr 7 asly
77 @t qIga ¥ F3r w7 ag o feafe dar
Y s & 39q @ fager fAeay § fFoar
A 15 AT, 1947 F 9gF #v feafy
SQ a1 FEAHT s a9 g, fSgwr §F
gfyaey arfears ofr fgear 91 ag gamw
Taw gty a9 & W & zaM
RGY A AILT F! GIFTT FAT FIH ISMT
qgdr & 1 AW w7 ¥ G A, AT,
a8 g {5 3a1 W@ #7 TEFE H @ I
F1 AZQIT 31 @I & ar 741 6 o amr-
g wiFEgat ST T W ¥ IR
@ & (a5 wrv@ @ § qa =t
fear A0, Fardr ST FT WEHAT F AT
T Frar IW F @R B TZ AN
Fuar & s @0 F, qrgdgaT
¥, WILT GYFTLF TATR O, HTHT N,
ga @il w1 war for AR 9t &y
THR A g AN F 93T A B ) Ay
it e 0T 3w { AN F wrEA ¥
sfa qor §ar & @ g

St drar TR R : TAT
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= THATTAN : ZH AT FT T
FRER @ fag @ | ag 9rd ag S fF
agt &1 WY & | T & Sraar Igar §
FT TTHIT Y T a1 &f vy § 5
ag S Apmadr & gfon g a3t uw
foraxds ufean AifgT &< faar o §, 9
o qfFq & NigT T 9% §, AT AT
gay foafq or wf AT AT FTOFS U
&g gaT At 93 frrdsufar MrafT &0
AT FT F wrgAr T M ? TR aE
HEAAT 3 3T Y AT wgl W@ ?oay
qIeq FY 7 9% oF Taqqra 97 s ?
& ST =g § fF TR AT gEET
HIATT Y W AT AL 7 AR w4 ;S
ar A mifzal ¥ fa w7 & 937 oF Aasw
1 ¢ fr g9 faalaw & ¥ @asw ) &
ATHIT ZH g By AT W g "
X3 ST faard gar § a9 FrO0r gAU
R ¥ ag & wSSE F0 1 AT Sy A
gy @t & fgeg Strown, Sy wSSE
FRILIAA F ITeq T AT FIV 1T
fao aumr, St #Y Iy F ARG A
TR B W TAT F, TATIALC AT,
@ wiv gy a@r g | faay
gAY o wrRa #Y GTHR Y w@reny Sar
A AT AEAAT 20T F ITAY. L.

oft Iqmwwfa ;. adl, ST AT
QAT B T4T | .

ot TRARMET ¢ FIFIIT T | T FIE
IR ATAE FT GG AL &1 ZT AT AT
o & frg g T FS PR & 1 gw
FIE AAGIT § AT FT AL TG Z, FAA
A arEeaae & faeg g faam &)
gAfHg 29 w377 9187 § ¢ FAT IR A
S STATHIT AT AT AT fqArar
q1d F qFTAT A1 oY GgT § 7 AT T
I RE e707 fFar § | qAAFIW ATAZC
St gfaar &1 wwor F3F 1Q...

st Igamfy : ¥faw, AT age
sarg § faar 0
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St AT ¢ ey, I gHa
STATHTT ATA ST FT qar  qfeqs &
gt 5 drar W & 9T AT aWR
qETAT 2 ] Y g ¥ Q¥ oeE /W oY
BT wregar | F fag d=mw gr
STATET S FgY §, AT FT AT KW
Farz fr aRA T aeERTEy I OF
faaea w7 wY § faawr afmamr 30
T TIN——FAT TH AT FT AR
TR FTE 7 aFTH 9rgaT ¥ F
AR gff ¥ER A @gET W F v
aafg g ? .

T & fro ¥ amowt @arm SRAr §
fs o 7 a5 AFT AT F qHo Ao
FT ¥ gHA GTAT I &Y greaar A Fa%7
gedaa AAfaT Brar § sy o evar
fear &, oy ;rd 1 AF AA-TE gRATH
g aqtyT Y 39 wrAT ¥ gaifag & 93
ad wifga 2 asar g, gg Ay § JTR
Ffeg 39 937 & A @M A1 Frafag
FIA  BF 7 3 qRoTITo ¥, ATHA
T | G @ FY AFAT7 QY GERAT i
(1 ) :

ot gTaATata : %7 qY A7 &5 5T

it TwArage : wfa d, Fegfaes

qidf, F3dq, oaqgoedo, fagar
qifear § F I8 arF feafaa g
ot A6 T (gfermomr) ¢ gvawfy

S, TrAATraer v wAdET F FWIT ¥
T3 9 AT AHT FTTH J7 94 | qGT
3T ATF | _ oo
SARDAR SWARAN SINGH: Sir, in the
first part he says that we should not be surprised
that the U.S.A. are supplying arms to Pakistan.
The whole Calling Attention Notice, was

based on this. We were not only surprised but
greatly pained. T would like him to share this. . .

=Y Tomme : gY 94 7Er &, gAY
TET

SARDAR SWARAN SINGH: He is
angered. Good. A .
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About the remaining questions, it is a speech
and has got nothing to do with the present
Colling Attention Notice, and I would not rep-
ly to all those questions which do not concern
the Calling Attention Notice.

= AICAR g, FIiT qH
ST | H ol 9gT & weE F WA
fraza F<ar =rgar § fr #97 @eT A ady
T Y o IR Sgi wadT g1 agt
I I AT FT 7 gary &rew 99
& TR FAHSAT QI GIHIT T 41 5
feadar AT | g0 arq &7 ST TFR
d1g @3 0 Ag IO ? ow@m oug A
gaFr g o a@R Fg 2 g7 a9 Tl
T | 1T S wigy, wWifF a8 AT w0
FAoT § 7@ AMA H A HT g7 @73
HT | S :
SARDAR SWARAN SINGH: We have
not left the United States Government in any
doubt about our strong feelings against this,

It is for us to choose the words. I am not
going .to accept his words.

SHRI BHUPESH GUPTA: Mr. Rajnarain
said that this act should be met with certain
action. The action that has been suggested
i> to call it an u«=friendly or a hostile act. Why
this should be confused with this kind of thing
that they do?

SHRI GODEY MURAHARI: ‘Un-
friendly act’ has a diplomatic connotation, and,
therefore, the Foreign Minister’s telling us that
‘we have used a strong language’ does not
satisfy us.

SARDAR SWARAN SINGH: It is be-
cause that it has diplomatic connotation that
I am not using it.

Y AHAATTAT : IF GYFR FAL
- Ig TFR TI9F §, IR g, zafag
THifrge g€ g SET AWM FW ¥ fga-
fFarar & 1

SARDAR SWARAN SINGH: These are
abuses, and 1 will strongly protest against

these abuses. We know the feelings of the
people.

SHR1 BHUPESH GUPTA: The hon,
Minister can give reasons as to why it should
not be called as hostile or unfriendly act.
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N AT A, T qEFAAA
g q, I TRl & Aaw 9 wew €
ag feraar 493 & wAfET My g
FI fecaiadr 1 17 Faany § |

W@R @ g ;a7 ¥ ¥ e gy
g’

S AHATCA ¢ H1T feea1qdy F 79-
QT F1 9qTEqrET AT 87 |

MR. DEPUTY CHAIRMAN:
order please.

SHRI M.S. GURUPADASWAMY: Sir,
much ground has besn covered already. I
shall be very brief. I want to pose one question
to the hon. Minister. Do we or do we not -
understand that the present military aid to the
military regime of Pakistan has ti.ade all the
difference betweea victory and defeat to the
popular forces of Bangla Desh? Do we have
this basic appreciation of this situation in this
light? There is no use bzating about ths bush.
Mr. Swaran Singh has very cleverly, in a subtle
manner said that he is not opposed to the recog-
nition of Bangla Desh. The question is whether
we have not lost the opportunity of recognising
already. That is the issue before ue.

SHRI A. D. MANI (Madhya Pradesh): We
have lost completely.

SHRI M.S. GURUPADASWAMY: 1
have purt it that way. In regard to this parti-
cular matter, the military aid by the United
States, I only make an observation. 1 would
ask Mr. 3waran Singh whather he would share
that obszarvation also. The Uaited States has
bzen following and is still following a policy
which is reminisczat of the attitude of what
we find in the story of Dr. Jekyll and Mr. Liyde.
1hke U.S. Government is adopting the same
attjtude of Dr. Juk 1l in some circumstances
and the attitude of Mr. Hyde in certain ¢ ther
circumstances. The Government there is playing
a dual role, a dual diplomacy—an open diplo-
macy where they express a lot of sympathy for
the refugess, a secret diplom:cy where they
give all the assistance to the very Government
who created thesituation.  MayI'know whether
this is a price that the U.S. is paying to the
political brokerags of the Pakistani Government
for arranging the meecting of President Nixon
and Mr. Chou En-Lai some time later? Is it the
commission or is it the price for this political
mediation.

Order,
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[Shri M.S. Gurupadaswamy]

Sir, T would come to the very specific ques-
tion. It may be too difficult for us to accept
extreme positions. 1 share the view of the hon.
Minister—we would not be able to take a very
drastic, draconian action. But I would like
to call the bluff, the double standard, the dual
role played by the U.S. on this country. At
one and thzy are trying to give us some sort of
assistance for the refugees. At the other end
they want to support the very regime which
is creating this problem. To call a halt to thus
bluff, Sir, may I ask Mr. Swaran Singh to
consider seriously whether we should not
stop takingany economic assistance for these
refugees? Thisis a very hmited step thar I am
suggesting. Mere piotesi has n, mueaning, tay
no relovenice,

But it has got to be accompanied by some
action even though it is at our cost. We need
assistance for the refugees, theie is no denying
of that fact, but in the peculiar circumstances,
may I ask the Government, if the Government
has got a sen»e of duty to the nation or if the
Government has got certain standards of its
own, whethe: they will say to that Government
immediatel, that they will not accept any econo-
mic aid for the sefugees? This is my small
question,

SARDAR SWARAN SINGH: About the
first question, I ag.ee that contioued sup-ly
of military arms by the US to the Military R ulers
doe: mike a very significant difference in the
situntion in Bangla Desh. It heastens them and
it gives them the wherewithal. Thetefore, fiom
both these angles, this is a situation waich is
a matter of grave conce.n to t13 and to the people
of Bangla Desh. 1t also amounts to niming
Pakistan against us. For both these reasous,
we are totally opposed to the US supply of arms
to Pakistan. The second question he asked is
wliether the US Goveinment is having a dual
policy. The policy is there and you can call
it by any expression- Biblical or literary—but
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| community. It is no help to Ind.a if any country,
in responce to the call of the UN Secretary-
General, contributes to the looking after of
the refugees. This is the international res-
ponsihiiity and we shnuld continue to take
this attitude that it is for the endie interna-
tional community to lo~k after the refugecs
and to bear the expenditure. Let us not
mix our sense of piide with this issae which
is a hard and naked issue. It s vzry much the
international responsibility and it doss not do
us any good to feel very angry in tlis matter,

SHRI NIRFN GHOSH: Just now the
Minister has made a very revcaling statement
or remark. Tt is this that they are Pakistani
citizens—the refugees—and we reserve our
right to claim compensation. The quesfion
aiiszs, if we recogpi-¢ Bangla Desh, they will
not remdin Pakistani refugees and they would
have bechme the citizens of Bangla Desh driven
by the Pakistani aggressois into onr country.

The guestion arises —is it precisely because to
av sid thut situation, that the Goveirnment is
not gi~ing recogpition to Banglh Dash? Though
it mav not be the case but the way he has put
it, the question ariscs and so I would like a
cla-ification on this,

SARDAR SWARAN SINGH" Why should
you make statements which help the other
party? Are you helping them or us.

SHRI NIREN GHOSH Mr, Swaran Singh,
unfo: tunately the point of view of the Govein-
ment and we. on the Opposition, on this question,
on certain points, differ. Let us remember it.
That is not o fault We wanted to be one with
the Government on this question but by the
way vou are tackling this, you have diiven us
to this position. That is a very uniortunate
thing, regrettable thing, but that position exists
now. We have no other option,

S=condly, 1 would like to ask—though he
has tried to by pass the question—if the qu _stion
of recognition and arms supply is not related.

the fact is there thai they continue to supply
anns to the Military Rulers and thus continue
to encourage them. The last quection thot
he ashed 15 whether we should stop the aid
that comes to us from the US in the matter
of refugees. Let us try to understand the
situation clearly. The refugees in India are,
firstly, they are Pakistan’s responsibility and
we have reserved our right to ask for adequate
compensation for looking after the Pakistani
citizens in India. In the second plece, this 15
very much the responsibility of the international

Now, after March 25 if we had given recog-
nition then we would have given them arms.
Of course, after recognition it would have become
out commitment. Then if the U.S. continued
to supply arms to Pakistan, in that case it
would have become clear that the USA is
supporting Pakistani aggression in Bangla
Desh and India is actively supporting the frce-
dom struggle by recognising that country and
giving them help. Is it because of that that you
are not in a position to go against America?
Is it because you are afraid of that that you do

!
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not take up this position ? It is said in the country
that the Government of India cannot do without
American aid. If that is the position. if America
does not want that recognition should be given
to Bangla Desh, you are unable to take up a
different position.

I would also like to ask another thing. Are
you considering any other step except what you
say, a strong note? If you are not prepared
to precisely defins it, at least give us some indi-
cation and say whether you are prepared to take
any other step to exvress our disapprov:1 or
whether you are confining yoursel{ merely
to that note and nothing else, Pakistan has
declared a temporary moratorium on debt
payments. It says: our economy is in a ctisis
and we have no foreign exchapnge. In view
of this crisis they have declareq a moratorium.
As far as we are concerned, the situation is
being accentuated by this arms supply, some 70
lakhs have already crossed over the border,
and our economy is cracking,. Whether we
like it or not, the international community is
not giving us that help and our exchequer has
to bear the burden. T have no worry on that
score: we should bear that. There are horrible
conditions there and if occasion arises T will
tell the House. How it is a disgrace to the
Government and how things are being mis-
managed, Tam not going into all that just now.
Since our economy is cracking, because of this
arms supply and the influx of refugees, can we
not declare a temporary moratorium on our
debt payments to America? Can we not recall
Mr, LK. Jha to express our disapproval. not
for Mr. L.K. Jha’s work there : that is another
question., We can recall our Ambassador and
express our protest in that way. You did recall
our Ambassador from Peking. Iam not asking
you to snap diplomatic relations; 1 am just
asking you to recall our Ambassador to express
our disapproval. So I say, do something.

MR. DEPUTY CHAIRMAN : That is
now enough, Mr. Ghosh.

SHRI NIREN GHOSH : Is the Govern-
ment aware that our attitute, our tackling these
things, our enunciations, are creating a dezp
suspicion in the minds of the people of India
about the Government <f India, very deep
suspicion ? Are they aware of it, and will
they even now reverse it and proceed boldly
to give recognition and give arms supply and
let the freedom fighters fight out their struggle.
Indi. should act as a true friend in their strug-

gle.

(19 JULY 1971)

to a matter of urgent 126
public importance
SARDAR SWARAN SINGH: 1 would

lite to say that both the p.emises on which
he based his first two questions are completely
incorrect. There is no question of India being
afraid of the United States or any other country
in the matter of taking a dscision about the
recognition of Bangla Desh, Thatis a question
upon which we will take a dscision according
to our likes. Hz may not agree wita that,
but for every action, to import the United
States opposition to any particular line of
action as the reason for the Government of
India taking a prticular attituds is, if T may
say so, completely an embroidery of his own
imagination and brain; it has no substance
at all.

Then he said that Pakistan has declared a
moratorinm on foreign debis., They have
because they wers unable to pay any of those
debts, and what I think the hon. Member is
suggesting is that though India may be able to
repay its debts, it should dzclare a mortorinm
with a view to showing our anger or displea-
sure. Moratorium is nzver declared th show
any anger or any disnlzisure. It is a dacision
which 1s taken 01 economic considarations.

SHRI BHUPESH GUPTA: We can do
it for very pragnatic rzasons.

SHRI NIRFN GHO3H : Why are you
crying hoarse ? It is a coatradictory state-
ment.

(Interruption)

MR. DEPUTY CHAIRMAN:
listen to him.

SARDAR SWARAN SINGH: Luckily
for us our econmy is not such that w2 hive
come to such a stazs that wa shuld ask for
a moratorium, Oar  ecolomy is in good
shapz, and for looking after th> rxfugsss we
do not rejuire any foreign exchings. We
reguire only odr owa interaal resourcss to
lonk a tar thair ragpiiramzis of ford. clotaing,
etc. The hon friznd will nzver believe
that. I cannot help him if he takes a comn>le-
tely nsgative attituds. T cannot give him
any help. T know that soms parties, some
friends, do want also to crzate a situation
where they should bz able to say that ths Indian
econony alsoi>inabad way. Itistrasthat we
are facing a great burden »n uccoat of these
refugzes being on our hands, itisa gr2at burden
financially, it is a srsat burden bzcause it
causes social and economic tensions ; it isa
great burden because it takes all our attention

Please
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[Sardar Swaran Singh ]

to look after them. But to make a statement
of that type, particularly from a leader of the
party to which he belongs, does crcate an
impression that this is a sitruation which can
be bought out. This is not a situation which
can be bought out and any amount ¢f mora-
torium or thinking in terms of moucy as a
necessary compensation for India to tackle
this problem is an absolutely wro:ig approach.
This is one thing that we have been telling
everybody that after all our resources are less
and therefore we will find grest difhculty
in looking after them, bui everyone in the
world iacluding my friend oppnsite believes
that it is only by money that this problem
canbesolved. Thisis the one thing we are telling
the entire world. ..

(nterruption)

This is not the approach and I am not going

to accept it. When he talks of decp
suspicien amongst the pzople, against
the Governinent, thz people have deep
suspicion against the party to which the
ho.’ble Member belongs. They donothave
any suspicion against us.

2pM,

PROCLAMATION UNDER ARTICLE
356 OF THZ CONSTITUTION IN RELA-
TION TO THE STATE OF WEST BENGAL

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS/
T #Wate® # ITEl (SHRI F.H.
MOHSIN) : Sir, I beg tc lay on the

Table a copy each of the following papers
(in English and Hindi) :

() Proclamation (G.S.R. No. 984) issued
by the President on June 29, 1971, under
aniicle 355 of the Constitution, in relation to
th~ State of West Bangal under clause (3)
C! article 356 of the Constitution.

(it) Order (G.S.R. No. 985) dated June 29,
1971 made by the President under sub-clause
(i) of clause {¢) of the above Proclamation.
[Placed in Library See No. LT-554/71 for

(i) and (ii))

(iii) Report of the Governor of West
Bengal! dated June 28, 1971, to the President
recommeading the issue of the Proclamation.
[Placed in Library See No. LT-555/71).

[RAJYA SABHA]

on the Table 128

STATEMENT SHOWING THE BILLS
ASSENTED TO BY PRESIDENT

SECRETARY : Sir, I lay on the Table a
statement shewing the Bills which were passed
by Parlia :ent during the Seventy-sixth Session
(1971) of the Rajya Sabha and assented to
by the President :—

1. The General Insurance (Emergency Pro-
visions) Bill, 1971.

2. The Manipur Appropriation (No. 2)
Bill, 1971.

3. The Appropriation (Railways) No. 2
Bill, 1971.

4. The Bengal Finance (Sales Tax) (Delhi
Validation of Appointments and Proceadings)
Bill, 1971.

5. The Gold (Control) Amendment Bill,
1971.

6. The Salaries and Allowances of Officers
of Parliament (Amendment) Bill, 1971,

7. The Mysors State Legislature (Delegation
of Pdwers) Bill, 1971.

8. The Delhi Sikh Gurdwaras (Manage-
ment) Bill, 1971,

9. The Punjab Appropriation Bill, 1971.

10. The Maintenance of iiternal Security
Bill, 1971,

et s

PAPERS LAID ON THE TABLE

I. ANNUAL REPORT (1969-70) ON THE WORKING
ofF THF NATIONAL ProDUCTIVITY COUNCIL,
New DELHIL

II. ANNUAL REPORT (1969-70) ON THE WORK-
ING OF THE INDIAN STANDARDS [NSTITU-
TI0N, NEw DELHI.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT /gitanfins famia dawa § woawst
(SHRI GHANSHYAM OZA) : Sir, I
beg to lay on the Table a copy each of the
following Reports (in English and Hindi) :—

(i) Twelfth Annual Report on the working
of the National Productivity Council, New
Delhi, for the year 1969-70. [Placed in
Library See No. LT-604/71].

(ii) Twenty-third Annual Report on the
working of the Indian Standards Institution,
New Delhi, for the year 1969-70. [Placed
in LibrarySee No, LT-553/71].



